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Hon'bie ohri N.y .Krishnan, Vice Chairman (A)

Hon'ble 3mt .Laicshmi Dv^aminathan, Member (j)

Shri S.G. jain,

1  s/o Late ohri Mehtab oingh jain,
•  Of f Supdt.in G£ Office, AgraCantt,

Agra, U.P • /Applicant

(By advocate ohri o .K^.oharma )

Versus

1. Union of India,
through Deience oecretary,

.  ».iinistry of Defence, Govt.of India,
0  oouth Blodk, New Delhi.

2. engineer-in-Chief,
£_in-C's Branch, Kashmir House,
Army Headquarter, DHQ Post Office,
Nev Delhi.

3 . chief engineer,
Headquarter Central Command,(MDS),
Luc know(UP)

4. Garrison engineer.
Garrison engineer Office,(Meo),
Agra Cantt .,agra (up) "

... Re sponden cs

0 R D £ R (OR.-.L)

(Hon'bie Shri N .V .Krishnan, Vice Chairman (a)

Ue have heard him. The grievance is that though

the applicant claims to be Senior most Supdt .Grade-1, his

name does not find place in the panel prepared by the

Departmental Promotion Committee for the post of Adminis

trative Officer. Recruitment Rules indicate that the

promotionto the post of Administrative Officer is by
Und,

selection/ therefore, mereijsf. seniority cannot be a ground

to chcillenge the p^nel.

In the circumstances, leauied counsel for the

applicant seeks permission to vithdrav;the present 0 ..-w
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with liberty to file amended 0..h. if so

advised. Permission granted on the above

term^. Accordingly, Oa is dismissed as

vv'ithdravvn *

(omt .Li-ksh-ni owaminathatiy^
Member (j)

(N.V.Krishnan )
Vice Chairman (m)
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